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cent of their total advances by the eud 
of Marcb 1985. The banks were given a 
8ub-taraet witbin tbe priority sector, of 
leudinl to wea"er sections and were advised 
by Reserve Bank of lodia tbat tbe outstand-

. 108 advanc~s in favour of weaker sections 
should be at .least 10 per cent of total 
advances by tbe end of March 1985. The 
actual' performance of public sector banks 
in lcodio8 to priority sector is set out 
below: 

(i) Porcentage of 
priority sector 
advance to total 
advances , 

(ii) Percentage of 
Weaker cetiOD 
advance to total 
advaoces 

. March Septe be, 
1985 1986 

41.3 43.4 

904 10.8 

SC/ST lllylol In Different State 

308. SURI NARAYAN CHOUBEY: 
Will the Minister of WELFARB be pleased 
to tate: 

. (a) whether Government re aware 
tbat people betonlin to the SC/ST 
communities of a particular State. but stay-
ing permanently for thirty/forty years in a 
different State in whose SC/ST list tbe 
names of tbeir caste ot tribe do not appear, 
are Dot getting SC/ST certificates from tbe 
Government; 

(b) wbether Government have 
received 8ucb complaints; and 

(c) if so, 'the steps Government pro-
pose to take to do away witb this diffi-
culty ? 

THE DEPUTY MINIStER IN THE 
MINISTRY OF WELFARE (SHRt 
GIRJDHAR OOMANOO) : (a) to (c). 
According to the existing . instructions, 
tbe prescribed authority of a State Govern-
ment/U.To Administration may, subject 
to luch enquries as may be deemed 
Decessa~y, iuue tbe Scheduled Caste/Tribe 
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certificate to a person who is currently 
staying in a State other tban tbe State of 
his domicile, on production of similar 
origtnal eer iticate js~ued to bis father by 
the prescribed authority of the State of bis 
father's do~jciJe QD the date of 'tbe 
Presiden tial notification . However, ' such 
Scheduled Caste/Scheduled Tribe .~rsoos 
will thereby be entitJed to get benefits 
admissible to tbe Scheduled . Castes/ 
Scheduled Tribes in tho State of origin 
and from Government of India. 

As and 'when any pecific complaint 
is received about the issue of tbe castel 
tribe certificate. it is immediately referred 
to the concerned State Government/Union 
Territory Administration for appropriate 
action. 

CommiSSioning of R dlo Telescope in 
Pune 

309. SURI V. KRISHNA RAO: Will 
the PRIME MINISTER be pleased to 
state; 

(8) whether the World's largest radio 
telescope is proposed to be built at Khodad 
vilJage near Pune; 

(b) if so. by what time it is proposed ' 
to be commissioDed; aDd 

(c) tbe manner io wbicb the large 
volume of data collected by Indian Tele-
scope will belp to solve _ importaDt and 
excittng astron'omical problems? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THB DEPARTMENTS Of OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
K.Ro NARAYANAN) : (a) Yes, Sir. The 
giant metre wave leDlth radio telescope 
(GMRT)- will be tbe largest radio telescope 
operating at metre wave lengths. 

(b) Tbe Telescope- is proposed to 
commissjoned by 19920 

(c) Most existing large telescopes in the 
West are of centimetre wave Jenatbs and 
because of man-made radio interference at 
metre ,wave lengths, tbo many outstanding 
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astronomical problems wbicb can best be 
studied at metre wave lentbs ba ve Dot 
reeeived ' tbe requi ite attention. Tbe 
pr~posed ,OMRT will study tbese outstand-
ioa problems. . 

ED,I,onmenta) Clearance of Hydro-
. Elertrlc Pow r Projects in 

' Madby tadesb 

310. SHRI PRATAP BHANU 
SHAR MA Will tbe Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) ~bether Oovernment of Madhya 
Pradesb has submitted all the necessary 
information required for fore ts clearance of 
Bodbg at Hydro-Electric Power Project 
a d Narmada Sagar Irrigation Project of 
the State; 

. . 

(b) if so, steps taken for the clearance 
of these projects; and 

(c) wether Union Government are 
satisfied with tbe information given by tbe 
Madhya Pradesb Government? 

THE MINISTER OF STATE IN THB 
MINISTRY 0 . ENVIRONMENT AND 
FORESTS (SHRI Z.R. A~SARI): (a) to 
(c). 1\11 necessary information regarding 
diversion of forest laods for Bodbgbat 
Hydro-electric Project bas been received 
from tbe Government of Madbya Pradesb. 
A Central team beaded by Secretary, 
Department ' of Environment. Forests and 
Wildlife visited the project site in December, 
1986. The Co mittee ba asseS8~d the 
correctness of information furnished by the 
State Government and Commi~tee he. sub-
mitted it report. A decision, will be taken 
shortly, keepiots in view the Committeets 
findinss. 

The question of clearance for tbo 
Narmada Sagar Project is being considered . 
in tbe context of all tbe environmental 
impact on tbe basis of the information 
furnisbed by tbe State Government. 

[Tl'an,/ation) 

Pl'ovlilon for Development 01 Science 
aDd Technolog) In Seventb Plan 

311. SHRI VIRl?Hl CHANDER JAIN: 

Will tbe Minister of PLANNING be pleased 
to state: 
, (a) whether the amouot provided by 
Government in tbe Seventh Five Year Plan 
for tbe development of Science and Techno-
logy bas beeD fOUDd to be inadequate; 

(b) if so, tbe steps beiDg consirl rc.-d to 
ensure tbat tbe devolopment· in this field 
does not hamper; and 

(c). whether_ Union Governmellt propo e 
to give top priority to Science and Techno-
logy in Eighth Five Year Plan? 

THE MINISTER 0 STAT 
MINISTRY OF PLANNING 
SUKH RAM): (8) No, Sir. 

(b) Doe not ari • 

J THE 
(SHRI 

(c) Prioritie for ' the Eiabth Ive Year 
Plan will be considered at tbe appropriate 
time. 

[English] 

Financial ASsistance to Tamllnadu to 
Compensate Loss due to 

1m lements' on or 
Prohlb · tiOD 

312. SHRI N. DENNIS : WiU tbe 
Minister of WELF ARE be pleased to 
state: 

(a) wbetb~r tbe . GoverDm~n~ of India 
are COD idering any fienncial assistance to 
the Tamil Nadu Government to compensate 
tbe revenue 10 s due to impo itioQ of . 
partial prohibition throughout tbe State; 

. and 

(b) whether 'Union Government propose 
to give special consideration for providing 
employment opportunities fo~ ,those· ren~ered 
jobless due to introduotion of prohil:)itido i~ , 
the State? ' I 

THB MINISTER OF STATE IN THB 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): (a) No .. : .... 
Sir. ,However, compeosa'tion f~r ' 108s of I 

revenue can be @i~en under existing scheme ) I' 
on receipt of proposal from tbe State. 

(b) No. Sir. 




